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FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SIDHI VINAYAK VEHICLES

PRIVATE LIMITED

(b) Details of authorized
representatives are available at:

RELEVANT PARTICULARS
1_| Name of corporate debtor Sidhi Vinayak Vehicles Private Limited
2 | Date of incorporation of corporate 02/09/2008
debtor
3 | Authority under which corporate Registrar of Companies, Delhi &
debtor is incorporated / registered Haryana
4 | Corporate Identity No. / Limited U51109HR2008PTC064026
Liability  Identification No. of
corporate debtor
S [ Address of the registered office and | G-10/1102, Suncity Heights, Sector-54,
principal office (if any) of corporate Gurgaon,122011
debtor
6 [ Insolvency commencement date in 12/12/2022 (date of receipt of order)
respect of corporate debtor Order passed on 08/12/2022
7 | Estimated date of closure of 10/06/2023
insolvency resolution process
8 | Name and registration number of Rajan Sharma
the insolvency professional acting Registration No.
as interim resolution professional IBBI/IPA-001/IP-P-02321/2021-2022/13
548
9 | Address and e-mail of the interim B-78, First Floor, Nehru Ground, NIT,
resolution professional, as Near Post Office, Faridabad,
registered with the Board Haryana,121001
Email: rajansharma2020@yahoo.com
10 | Address and e-mail to be used for | B-78, First Floor, Nehru Ground, NIT,
correspondence with the interim Near Post Office, Faridabad,
resolution professional Haryana,121001
Email: cirp.sidhivinayak@gmail.com
11 | Last date for submission of claims 26/12/2022
12 | Classes of creditors, if any, under Not applicable, as per information
clause (b) of sub-section (6A) of available with Intgrim Resolution
section 21, ascertained by the Professional
interim  resolution  professional
Name the class(es) :
13 | Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a
class (Three names for each class) T
eblink:
14 [ () Relevant Forms g https://ibbi.gov.in/en/home/downloads

Physical Address: Not applicable
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Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Sidhi Vinayak
Vehicles Private Limited on 08/12/2022, however the Order was received on
12/12/2022.

The creditors of Sidhi Vinayak Vehicles Private Limited, are hereby called upon to
submit their claims with proof on or before 26/12/2022 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by

electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

p

Date: 13/12/2022 jan Sharma
Place: Faridabad Registration No.
IBBI/IPA-001/IP-P-02321/2021-2022/13
548
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FINANCIAL EXPRESS

WEDNESDAY, DECEMBER 14, 2022

FOREM A
FUBLIC ANNOUNCEMENT
iUnder Ragulation & of the Insohvency and Barkruplcy Board of India
nsedaancy Resalilion Process Tor Corporate Persores) Regulalions, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SIDHI VINAYAK VEHICLES PRIVATE LIMITED
RELEVANT PARTICULARS
1. |Mama of corporale deblar (SIDHI VINAYAK VEHICLES PRIVATE LIMITED
2. |Dale of incorparaticn of corporate deblor  |02009/Z00E
3 [Muthority under which corporate deblor i [Registrar of Companies, Defi and Haryana
incorporated | ragisterad
4. |Comorale Idenlily Mo Limited Liakility
Wentification Mo of corporate debtor
A |addrags af the reglaterad affice and
principal office (f any) of corparate debioes
6. |Insolency commencement date in
respact of corparale debior

= FEDDERS ELECTRIC AND ENGINEERING LIMITED

s Regd 006 and 67 UPSIDG Industrial Area Sikandrabad, Bulandshakr UP 203205
CIN: L2929 aUP196TPLCOZ1118

NOTICE TO MEMBERS
Motica is heraby given that 66th Annual General Meeting of the Compamy is
scheduled to be held on Saturday, December 31, 2022, at 11.30 a,m. at registered
office of the Company at & and 64, UPSIDC Industrial Area, Sikandrabad
Bulandshahr UP 203205, to transact the business as set out in the notice convening
AGM. The Members of the Company are heraby informed that the Company has
completed the dispatch of Motice of the mesting along with annual report to the

H. 0. PAHARGANJ, NEW DELHI -

110 055. www.ramgarhiabank.com

Whereas the undersigned being the Authorised Officer of the Ramgarhia Co-operative Bank Ltd., New Delhi, under the Securitisation, and Re-construction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(2) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002, issued
demand notice upon the borrower and guarantors mentioned below to repay the amount mentioned in the notice within 30 days from the date of receipt of the said notice.

The borrower having failed to repay the due amount, notice is hereby given to the borrower, guarantors and the public in general that the undersigned has taken symbolic physica
possession of the property described herein below in exercise of powers conferred on him/her under section 13(4) of the said Act read with Rule 8 of the said Rules on the date
mentioned below. The borrower, guarantors in particular and the public in general are hereby cautioned not to deal with the said property and any dealings with the property will be:
subject to the charge of Ramgarhia Co-operative Bank Ltd., New Delhi— 110 055.

(U5T109HRZ008P T COB4028

[G-101 102, Suncity Helghts, Sectar-54, Giacaon
[-122011

12422022 (date of receipt of arder) Order
|passed on BA12 322

7. |Estimated date of dosure of Insivency 1008 2053 ]Is_ BNoarlrlowwoelr GNuaaIrIalentotf)r Bescription-Property W members by (a) email to the Members whose email addresses are registered with
resoltion process 10- i J o5 e the Company/Depository Participant and (b) physical copies have been sent by

8. |Mame and registration number of the Raian Sharma I MTS‘ShTI'Ba“Ia. j Py Anita Devi— Buittup Ftatbearing No- 0t ormrupperground ftoor superareameasuring 89-Sq. Yds {i.e- 74.5 Sq. Mirs.ywithout roofrights] Rs. 3248 Lakhs] i i St | i
insolvency professional acting &s interim He:;isualim No.IBBITPA-D011P-P-02329/2021- Enterprises | 2) Vishal Sharma| forming part of property No.RZ-F1/308, out of Khasra No.86/21/2, situated in the revenue estate of Village Palam Delhj as on 31-08-2022 ﬁfrr‘::.g?g dn;gg-a: elumﬂ?.:rg ﬁri;g%ﬂd:e ﬂ?l“r,_zgl.s l:rzﬁrl[: IEIF“]EEr n:all_l__,l a;;;?;f ;:

__Jresolution professional - __|EDEZEM3548 . : (Prop. of State Delhi, Colony known as Mahavir Enclave, New Delhi— 110045 with common/combined rights of main entrance, stai + Intt. & Sl 2 eI S0 PTIRLEL TRLL | HE-yROE Sl L

9. Address and e-mail of The Tnferim rescluion |B-TH. Firsl Flaor, Nehru Ground, NIT Fear Past Sh. Yogender cases leading from ground floor along with all proportionate undivided & impartable free hold rights of the land underneathl - Legal Charges also available on the website of the Company www.imecapitals.com/fedders-
prafessionad, as registerad wilh the Board  |Uffice, Fardabad, Haryana 127001 Kumar) and duly registered vide registration No.1,959 in Additional Book No.1, Volume No.4,758 on pages 158 to 165 on electric-engineering/

|Ermnad | rajansharma 2 ggvaboa, com

19/03/2009 with Sub Reglstrar IX, New DeIhr/DeIhr Date of Possessron 13 12 2022

Pursuant to Section 91 of the Companies Act 2013, the Register of Mambers and

VRN WCHHAE A BT K6 IR X 73 T PIUAL TocKe MIHAL SOunGe L emECont 2-1~Sh. Gurdeep | ) Bhupinder— 4 Rs13:17 Ltakhs Share Transfer Books of the Company shall remain closed from Saturday
carmgespondence wilth the inderim resalition JOfce, Fardabad, Haryara 127001 ~ ol GUr - A wilh L s ! ' f g ¥,
prafassional Email ; :lr;.:tmhwns.'_.-at:@gmal zam Singh Singh 66.48 Sq. Mtrs. alongwith Whole of |ts structure ofthree stones W|th the nghts of upper constructlon up tothe last storey, fitted as on 28-11-2022 December 24, 2022 to Saturday December 31, 2022 (both days inclusive) for thea

11. |Lazt date for submissicn af claims (2601212022 and _ 2) Anil Kumar | with electricity and water tap with their meters, out of Khasra No.29/10 situated in the layout plan of Block-C, Jitar Nagar, in the +Intt. & purpose of above Annual General Meeting.

12 |Classes of crediors, If any, under dause (B INo! applicable, a5 per miarmation avalable Mrs. Harvinder area ofviIIage Khureji Khas, Shahdara, DeIhi—110051,duIy registered vide registration No.5,‘|38in Book N0.1,VO|. No. 8,510 Legal Charges Pursuant to provisions of Section 108 of the 'EU'TII}H.HIEE Act, 13 and Bule 20 of
of sub-gection (BA) of section 21, ascertaned  (with Interim Riesciution Professional Kaur atpages 25 to 30 dated 01-09-2016 in the office of Sub-Registrar SR-VIII, New Delhi. Date of Possession : 08-12-2022 the Companies (Managament and Administration) Rules, 2014, as amendad by the
Pﬂrelgzsl;?:;llﬁ resolution prafessional Name 3—Sh.Ravi Ty Harvinder— | Third ffoor with Toof7terrace Tights out of property bearing No.F- 127, fand measuring 50-Sq. yds. out of KhasraNo.31723] RS, 7.87 Lakhs | Companies (Management and Administration) ."-ntenll:i ment Bules 2015 and

13, [Names of Insolvency Professionals NGt Appiicable Kumar S'.ngh situated in the yrllage Khyala, Delhi State, Delhr, colony known as Vrshnu Garden, New Delhi— 110018 with proportionate as on 31-07-2022 Regulation 44 of SEEI (Listing Obligations and Disclosure Requirements),
ickertifing o ool ae Aulborisad 2) Raj Kumar | and free hold rights of the land under the said property and along with common staircase, passage and all other commor} +Intt. & Ragulations, 2015, the Company is pieased to provide members facility to exercise
Represaniative of cradiors in a cass facilities of the building and along with proportionate and free hold rights of the land under the said property and duly Legal Charges b el 7 i | Maati ity 3 . .'_L
(Thran names for sach class) ; registered vide registration No.6,572 in Book No.1, Volume No.23,264 on pages 87 to 96 on 21/07/2017 witf iR Yot A Al el ol Wi e L Va0 GRELELING ol AT

14.|{a} Ralevant Forms and R ——— Sub-Registrar I, Basai Darapur, New Delhi/Dethi. Date of Possession : 09-12-2022 the business may be fransacted through e-Voting Services. The facility of casting
b} Delails of authorized rapresentatives are|Physical Address | Nat Apglicable —Place: New Dethi-Date:13:12-2022 (C.E.0. the votes by the members using an elactronic voting system from a place other than

avallable al N
Malice @5 haraby given fhal the Nalional Company Law Tribunal has orderad the commanciem anl

of a corporata insalvency rescéution procass of the Sidhi Vinayak Wehicles Private Limited an
08122022, howeves the Order was recelved on 1211212022,

The crizdibars of Sidhi Vinayak Yehicles Private Limited, are heraby called upon 1o submit thei

claims with proaf an or before 26M 22022 1o the interim resclution professiong! &t the address

mentiened against entry Mo, 10

The financial crediors shall submit thair clasms with proof by elactronic maans anly.

Al other creditars may submif the claims with praof in persan, by past or by electronic means

Submission of false or misleading proofs of claim shall alfract penalties

venue of the AGMs ("remofe a-voting™) will be provided by Mational Securities

Daepository Limited (NSDL),

The e-voting for above Annual General Meetings commences on Wadnesday 2dth
December, 2022 {9:00 am) and ends on Friday 30th December, 2022 (5:00 pm).
During this period shareholders of the Company, may cast their vote electronically.
The remote e-voting module shall also be disabled for vating thereafter. Once the
vole on a resolution is cast by the shareholder, the shareholder shall not be allowed
o chamge it subsequenthy
The vating rights of membars ghall be in proportion to their shares of the paid-up
aquity share capital of the Company as on the cut-off date of 24th December, 2022.
Any person, who acguires shares of the Company and becoma member of the
Company after dispatch of the notice and holding shares as of the cut-off date i.e.,

®aerde Canara Bank

| FTE P R | G o I nda Urdermbdog]

Recovery Section Regional
Office Faridabad, Plot No-39 Neelam Bata Road, Faridabad

@

Phone No- 0129-2413997 Email:-
E-AUCTION SALE NOTICE

SALE NOTICE OF IMMOVAEBLE ASSETS UNDER THE SECURITISATION AND

rofhdrec@canarabank.com

Sdi-
Rajan Sharma
Registration o lBBIPA-001NIP-P-02321/2021-202 2113548

Date : 1311212022
Place : Faridabad

b 24th December, 2022, may obtain the login 1D and pas: d inding a raguest
FORM A (SCHEDULEH) RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, “Lﬁ“"“,”,;dﬁrm”m iy okitarine Hog A0 s gessal G Uy SOIUIEY o Foquestal
PUBLIC ANNOUNCEMENT g E.

2002 UNDER HULEE B(6) & 9 OF THE SECURITY INTEREST [ENFDHCEME_I_H"{} HULEE 2002
Motice is hereby given to the put::nlrr:: in general anci in particular to the Borrower [s]l and G-tﬂra ntor {s) that the bernw dasr:rllaed lrnrn::rvat:ute
properties mortgaged/charged to the Secured Creditor, the  possession of which has been taken by the Authorised Officer of Canara
Bank will be sold on "As is whereis","As is what is’, and * Whatever there is” in E auction arranged by the service provider M/s

The facility for voting through ballot shall be made available at the AGMs and the
membaers attanding the meeting who have not cast their vote by remota e-voting
shall he able to exercise their right at the meeting through ballot paper,

| The detail procedure to [agin to e-Voting website and for e-voting is availabla in the

[ Under Requlation & of the Insalvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
SURYA IRRIGATION PRIVATE LIMITED

financ“.ep..in

New Delhi

RELEVANT PARTICULARS et Notes to the Notice of AGM. The Link of Annual Report along with Notice of AGM is
T A o Thess Figsties piceis Uefisd CANBANK COMPUTER SERVICES LIMITED Contact: Mr. Pakhare DD (9480691777/8553643144). Email id:| |\ imcapitals.com/fedders-electric-engineering/
7 | Dale of incorporaion of Camporals Diablar | 161 Jarwary 1994 eauction@cecsl.co.in through the website www.indianbankseauction.com, www.canarabank.com, www.ibapi.in General Guidelines for shareholders:
3. | Authority under which Comarate Deblor is | ROG — JaipLr 1. Institutional shareholders (i.e. other than individuals, HUF, NRI etc.) are required
incorporated | regstened _ LAST DATE D F REc EI PT D F E M D IS 27 .1 2 .2022 u PTD 5 :nu P. M. to send scanned copy (PDFJPG Format) of the relevant Board Resolution/
4 Fmﬂnrnrm |ﬂr"-r5'=r.f :{E-'Lrﬂl:edjLIE::'illr UZT100RJ1 B94PTC010062 Authority letter afc. with attested spacimen signature of the duly authorized
EEnONCENGN M. OF L.OTParaie: LiesHor < 2 (i : 2 b sdim :
: : : o TR signatory{ies) whao are authorized to vota, to tha Scrutinizer by
& |Addrass of the ragisiered ofice and Registered Address: F-1088, RICO Indusinad frea, ; 4
principal offica (if any) of Corporate Debior | Bhiwadi Phase-Il, Brawadi - 301019 DATE O F E'AUCT I OH IS 29 . 1 2.2022 1 2 :30 PM TO 1 :30‘ P. M . deepak@drassociates.org to with a copy marked to evoting@nsdl.co.in
B |Insalvancy commancement data in | 5th December, 2022 (Certed copy of ordes was with unlimited extension of 5 minutes duration each till the conclusion of the sale| 2. Itis strongly recommended not to share your password with any other person
raspect of Corparate Dabbar recaived an 12th December, 2022 from Hon'ble MCLT, l: '} and take utmost care to keap vour password confidential. Login to the a-voting
| Jaipwr Banch) iy il I L 2 i ;
| Birinnd Maral s o : g =1 1iakhiliti cara Prica | Earnest Money Details of Al Mo, website will ba disabled upon five unsuccessful attempts to key in the correct
. | Estenated date of ciosure of insclvency | 3ed June, 2023 (1801 day from he Insohency | Branch Namel Name & Address of Brief FIEE':"F':'F'W of Lo .LI'_a-b-”[hEE oy nEee F.”"E DupgaiHEr.'ll:ﬁ IFSC {‘tj[;E password. In such an event, you will need to go through the "Forgot User
resciution pracess | commencemen date ia, 05th Dacember, 2023 the Borrower(s] | Guarantor(s) Propertylies A spaciiad Date {in Re) |'i|:| Fta & P = T DEIIT.a'qu'P'|.r:_"|.'|||:.H'd:.' ar "phjusilr;',r Lser |:||=I-::pt Password" up:iurq '|'..|'éi|l;||':||n .f‘-.n
g, [Mama end Registration number aftha | Shyam Sundar Maheshwari | L GALEREON 1Pa R Vo I ) bl e 5w s v
insclvency professiona acting as Inerim | Req. No.: IBBLIPA-D01/IP-P-02115/2020- 2021113321 1L T T Al part & Parcels of Property|Total !izaﬂbilines as on T 209272948, www.evoting.nsdl.com to reset the password.
Resolution Professional , Plot No. 45, Block -A, Sector[15.05.2021 5.2, Please note the following:
- e STATION Branch, Address- A-b6, g
5, | Addeess & emall o the esim resolyion | Add.: 35, Fiat No. F-2. Shani Vinar, Kalyan Nagar . : 11, DLF Fanidabad measuring|Rs. 47,70,418.86/- Lakh CHREHINED A member may participate in the above AGMs even after exercising his right to vota
e & : ¥ Air Force Station Road plus further interest & . t pate - Sy, y f g
prafesgional, as ragistered wifh the board | Tonk Road, Sanganer, Japur. Rajasthan - 302029 - 500 Sq. Yds. Bounded as SYMBOLIC POSSESSION through remote e-voting but shall not be allowed to vot tthe AGM
Email: mhswr shyam@amail.com Faridabad NIT, - 121001 under: North: 83, South: Part of E;?,giecraﬂ?gﬁ EI‘I"III'ILJE . aughre h':' ge-voling Duts 3 Y E:l owe : ':'“1':' eagain attne i - 1
10.| Addiress and e-mai fa ba usad far f Add.: 35, :IE:*. ho. F-2, Shanti Vihar, Kalhyan .Nil,gdr Sh. Vinay Kumar Gupta [Authorized Officer), A-45 East A-47T, Wesl Road. ¥ ¥ :-I-.F:I][:,If?:l:::i n'-r':r'w?E-rE‘ Fj::ft’?r:::gilldﬁ]d -Sﬂt eqfgrlistl-::il 0 ;ﬂ;:‘ﬂ?ﬁ:ﬁ ?.Ir ‘-n{nﬂE;lEE“iiT;
it el oLl | Tortk Road, Sanganes, Jaipur, Rajasthan - 302029 Ph. No. . 9550048430 (Borrower) 1. Mis Shani Sadhika Enterprises, Address:- Plat No 45 Block A, Secior 11 Dif Faridabad-121001. (Guarantor):| 251/ C/d! DWNETs malntained by the daposilories as on the Cut-of cate only shall be
esakition Professona Emall: cirp. suryasrrigation@gmail com _ 1 SadhikaBhalia. Dio Narindar KumarBhatia HNoSoi. S=iPlothNear St osanh Convent Schaol. Nit Faridabad-121001 antitled to avail the facility of remote e-voting as well as voting at the AGMs through
11| Last data for submission of claimes | 26th Decembes, 2022 (14 day from the dale of Mail ID: chB430@canarabank.com ' ¥ i P ' ' ballot paper.
raceiving order i, 121h Decambar, 2022) hall e
= o I, B e STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT. 2002 The Chairman shall, at the ALGMs, at the end of discussion on the resolufions on
&| Classes o crediors, # any, under clausa (b)ol| Mo ciass of credilors could be o IS p s e <t
sxib-section (BAkof seckior 21 tgined oy| detemined at ihis stage which voting 15 to be held, allow voting with the assistance of scrutinizer, by use of
the kv Riesolition Professlorl Date :-13.12.2022 PLACE : FARIDABAD Authorized Officer, Canara Bank hallot paper for all those members who are present at the AGM but have not cast
13| Memes of insovency professionaks identifisd] Mot Agplicable their votes by availing the rermaote e-voting facility.
*r":;:;Sﬂ';ifn[;ﬁim;g“m'55 The Scrutinizar shall after the cenclusion of voting at the genearal mesting, will first
! < — e —— count the volas cast at the meeting and thereafter unblock the votes cast through
14 (3] Relevant forms available ol (a]Wedb Link: hitos:iiboigowvinfomaidawnloads ! ;
(b Detaks of aulhorized representatives | (k) Physical Addrass: Mot apoicasle i rernote e-voting in the presence of at least two witnessas not in the employment of
TR A T | e : (IIFL- HFL) under the Secuntlsatlon and Reconstruct|on of F|nanC|aI Assets and Enforcement of Security Interest Act 2002 and in exercise of pow- n " n the Company and shall make, not later than three days of the conclusion of the above
Moo 15 hesabe cirex: ot Foaias Mafional Co e T B B T e el ers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Whilst care is taken prior to g i i i T ;
AEIR VRIS [PV AL TN P ipcii Spmmplt oot At Ul bl Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the bor- acceptance of advertising AGMSs, a consolidated scrutinizer's report of the total votes cast in favour or against,
cammencement of a Corporate Insalvency Resciutian Process of Surya Irrigation Private Limited on rower and the public in general that the undersigned has taken possession of the property described herein below in exercise of powers con copy, itis not possible to verify if any, to the Chairman or a person authorized by him in writing, who shall
Gth Decembaer, 2022 ferred on him under Section 13(4) of the said Rules. The borrower in particular and the public in general are hereby cautioned not to deal with the| . Py, P . countersign the same and declare the result of the voting forthwith Other
Tha creditars of Surya Imigation Private Limited, are hanaby caled upon to submit Seir claims with proot pro'perty and any dealinge with the property will be subject to the charge of IIFL HFL for an amount as mentioned herein under with intelrest therel-' its contents. The Indian it ik 0 . i F g ra 5 ] i
anar before 264h December, 2022 to the interim rasslution professional 2 the address mentioned against ?“- -me bQ{LOV‘l’f"S ?ttenrtlon Is 'aned to provisions ogsu:)-seotron (E) fOf S?ﬁtlodn t13f'0f té“f? Aot,llf thet borrfOW"iL clears thg duest of tt]th I"t:lk; HFITdI Express (P) Limited cannot be information
anengf ETh] ogetner with all costs, charges and expenses Incurred, at any time pefore the date 1ixed 1or sale or transier, the secured assets shall not be so . "Ilru”r Il.-:' -.n “-_I anrj -llzr:_'l"'lnrd can h'F' used hl ou E-':":EI.'.'E.i'l."E: fl:IT E-'.f{llfll'll." o thﬂ
t’::::fma e A e A i i A e i i or transferred by "lIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets. held responsible for such | t'g ki dE{ th gty e h"l_!"l i thesh Fh \der. It 'F1 |
S e . 2 e T i g i Name of the Borrower(s) /| Description of the Secured Asset {Immovable Property) Total Outstanding Dues (RS.] | Date of contents, nor for any loss or bR R RLIE e A T LM SOV MY AT TME A PR el oA e 1L . TR Y
submit e claims wilh proafin person, by post ortry slsckronic means. Co-Borrower(s) Demand | o 22te of damage incurred as a result of recommended not to share your password with any other person and take utmaost
A fimancial creditor bedonging 1o & class, a5 listed against the entry Mo 12, shall indicate its cheice of All that piece and parcel of Flat No.C-1002, Block-C, 10th FlOOI‘ R§.33,27,853I- Notice Possession g . - 3 retok Feonf] tial
i e A el R inal arity Mo 13 B W Monu Kumar Kainth, Mrs. | admeasuring 900 Sq.Ft. (Carpet Area) & 1125 Sq.Ft. (Built Up (Rupees Thirty Three Lakh Twenty ! transactions with companies, care to Keep rLconfidential.
ausnorised representatve from among the thnee insatvency professionals listed against entry Na. 13w act ; . o . ; . : h iy B ; i
as autharised represantative of he class i Form G4, NPrryan|k)a Kamth{r’q\/l/smlglzl%ia ér;]ea), bAtéraUttChrFrnega, hGrzgralzagdboﬁ{aj Nagar Extension| Seven ThousTahnd Erghlt Hundred Fifty ™ 23-Sep- | 09-Dec- associations or individuals In case of any queries, you may refer to the Frequently Asked Questions (FAQS) for
Submission of fakse or misleading proofs of claim shall attract penalties. Sl ag?\;( roif]ecn; S )A” ?nZ'? o a; @ eT ,r :q'?'N - L E— — 61;<lae(Rny) — 2420:2 030[2)2 advertising in its newspapers members and e-voling user manual for members available at the Downloads
_ ISS. Khushbu Sain, at piece and parcel of Plot No.45, Carpet Area 360.0 Sq|  Rs.24,30,617/- (Rupees Twenty -Sep-| 09-Dec- oot ior : - i | z
; ; _ _Shyam Sundar Maheshwari M. Renu ( ProspectNo | Ft., Ff Back Rhs Khasra No-50/123 Block L Vilage Nawada Four Lakh Thiry Thousand Six | 2022 | 2022 or Publications. We therefore (| |sectians of hitps.//www.evoting.nsdl.com or contact NSDL at the fallowing tol
Inferim Resolution Pr-:feﬁs_mraI: In the matter of M= Surys Imgation Privale LuT!ted IL10201760 ) Majra Hastsal Mohan Garden Uttam Nagar New Delhi 110059. Hundred Seventeen Only) recommend that readers free no.: 1800 1020930 1800 224 430
Date - 14.12.2022 I Regiatation 1bo. Bl SAEPURINE000 0 10 NI PUneet Gupta, M| ATl that pisce and parcel of UgT Front Side Lhs PIotNo 28-A, car| Rs.21,69;323- (Rupees Twenty One | 28-Sep-| 09-Dec| | make necessary inquiries By order of the Board of Directors
| Place: Jaipur AFA Cortificate No.: AATN 33210211 B02231(03502 Valld upte: 18.02.205 ) Keshav Dev, Mrs. Munni Devi| pet area admeasuring 432 sq. ft., Block B, Gali No 6,Raja Purif  Lakh Sixty Nine Thousand Three 2022 2022 before sending any monies or FEDDERS ELECTRIC AMD ENGIMEERING LIMITED
( Prospect No IL10163133 ) | Village Palam,Uttam Nagar, New Delhi-110059 Hundred Twenty Three Only) entering into any agreements Date: 13.12 2022 Si-
WIT. Ganesh Saxena, Mrs. Meetu| ATl that piece and parcel of: Flat No.B-3, Rhs Back Side,Second  Rs.36,10,718]- (Rupees Thirty SIX | 28-Sep-] 09-Dec- : . : ; :
igi?:-w| HER“ H“USIHE FIH n"cE I.IMIIE“ Saxena, Shiv Global services | Floor, carpet area adn&easuring 567 Saq.ft, Plot No.230, Niti Lakh Ten Thousand Seven Hundred 2022p 2022 ‘;‘2::1 a(:)\r/te:rlts:zis\/:rrtisgrlr?;r\:siﬁ Place: Uttar Pradesh Sakshi E-mal
3 : : . Khand-1, Indi , Ghaziabad U.P-201014. i
RAGISINT CACE: 100, COMMINEY AR, Rerant LK, Tasmi i, 1o S 1HEXTD |\£|rP ::rp:rczatk:znltgliizt:rl /-\uirr:at p.enc;rzzzri:rcer ;Z Iilaat No B-4, Middle Back, Second Rs.37,49 Ut?i?h:rii;eizls?mny Seven| 28-S 09-D any r?wanner whatsoever. RNy MesInia B F:;“::f RTEE;E'I‘
R | B L appn e [ { i LA [ET . , MITS. . -4, , 91,49,004/- -Sep- -Dec- - .No.
Branch Office:27, Comemurlty Cankre, Basant Lok, Vasant Vihar, New Delhi-110057. Rachna Saxena, ART GALLERY| Floor, carpet area admeasuring 567 sq. ft., Plot No-230, Niti Lakh Forty Nine Thousand Sixty Four| 2922 2022
PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY ( Prospect No IL10159207 ) | Khand-1, Indirapuram, Ghaziabad U.P-201014. Only)
[L'HDER RULE &{&) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2003 Wr-Sanjeev Kumar Jha, Mrs. Monikq “All that piece and parcel of: Ug-3, Ugf Back Side, carpet ared ) upees Thirty Cakh | 27-Sep-| 09-Dec-
MNOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSING Jha, Monu kiryana Strore And Dehri admeasuring444 sq. ft., a Plot No-3/104, Sector - 3,Vasundhara Flfty Seven Thousand Four Hundred | 9022 2022 - T E A t.
FINANCE LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND (ProspectNo LIO(26976) | Ghaziabad -201010. Thity Five Ori) sEaade a Indian Bank -AuUction
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST Mr. Shekhar Sanjay Wardhe, | All that piece and parcel of Property: First Floor, Back Side,| Rs.20,64,947]- (Rupees Twenfy Lakh| 23-Sep-| 09-Dec- Sa|e Notice
ACT 2002 Mrs. Megha Total Area Ad Measuring 50 Sq.Yards, on Plot No. 4, Block-A,|  Sixty Four Thousand Nine Hundred | 9022 2022 ‘ ALLAHABAD
NEI|I':'E'i5 he'al.v.'u'ﬂr-lu s il Tictnnisinad e v s s Beaermisr sl and st ( Prospect No IL10112851 ) | Jain Colony, Part-lll, Uttam Nagar, New Delhi-110059, India. Forty Seven Only) m
% N e L F' s i F.'h e ) 4 ) \5) M. Tarun Kumar, All'that piece and parcel of Property - Third Floor Front Side with Roo Rs.31,64,943- “23-Sep-| 09-Dec- [Appendix IV-A (See Proviso to Rule & ]
thewr legal heirs/ representatives that the below described immavable properiies marigagedicharged Mrs. Madhuri Rawat | Rights wi . . .
2, e il ; i ; . ghts with Total Area Ad Measuring 630 Sq.Ft, and Carpet Area Ad  (Rupees Thirty One Lakh Sixty Four | 2922 2022 . .
fo ha Sacurac Lreciior, e pagsession of wihich et baeh taken by te Aghonaed Uslear:of Har ( Prospect No Measuring 535 Sq.Ft, on Property Bearing No. Plot No L-60, Block-Ll Thousand Nine Hundred Forty Three Sale Notice for Sale of Inmovable Properties
Ciptming Pinance | imiiee (Seclimc etk L s o 5o Ol S0 (MaaR Eiaran A= (3 110069041 ) Gurudwara Road Mohan Garden Uttam Nagar 110059, New Delhi, Inda. Only) E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction
;\I_HFFE lstél,,'ﬁ'.s ISF:EHA; :. .a.ﬂd WCMIEE?EH TI'.'EFE I.s..hlf’s rﬁ: ”qi_-,' il D;.DLJITL':'Q Mr. Shubham, Allthat piece and parcef of Property Fi-2 Front Rhs, Carpet Area Rs.12,52,603/- (Rupees Twelve Lakh| 24-Sep-| 09-Dec- of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6)
SACHR MLHEI AN ST PRI A TAMRGNCE, Lol TSR O L DRI, 1 1 IR L T T Mrs. Gori, Ad Measuring 275 Sq.Ft. on Plot No.F-150, Lig Block-F SIf Ved  Fifty Two Thousand Six Hundred 2022 | 2022 fthe S itv Int t (Enf 1) Rules. 2002
Earnest Money Depasitis mentioned betow. The sealed envelops containing Demand Draft of EMD ( Prospect No IL10053434 ) | Vihar Ghaziabad, Ghaziabad, Uttar Pradesh, India, 201010. Three Only) o .e .ecun y In eres (En orcernen ) Rules, 2. .
far participating in Public Auction shall be -aul:lu:ln'r'.le-:l b the Autharised Officer of Haro Housing WIr. Subash Rai, Mrs. Nayan | Allthat piece and parcel of Property Bearing Plot No-15, Block-A{- Rs.13,94,598]- 31-Sep-| -Dec- Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)
Finance Ltd. On or before 17-Jan-2023 Wl 5 PM at Branch Office: Bullding No 2T, Community Tara, 1,0n 3rd Floor, Carpet Area Ad Measuring 382 Sq.Ft, and Superf (Rupees Thirteen Lakh Ninety Four | 2922 | 2022 that the below described immovable Property/ies mortgaged/charged to the Indian Bank, secured
Centra, Besani Lok, Vesant Viner, New Defi- 110057, ( Prospect No 1L10050730 ) | Built Up Area Ad Measuring 450 Sq.Ft., Om Vihar, Phase-5, Village  Thousand Five Hundred Ninety Eight Creditor, the Physical/Symbolic Possession of which has been taken by the Authorised officer of
Laan Name of Borrower(s)/ Co- Date of Type of Possession | Reserve Price Hastsal, Uttam Nagar, West Delhi, Delhi, India, 110084. Only) g ’ . ) e o . - ;
Account | Borrower(s) Guarantor{s)¢ | Demand Notice | (Under Constructivel| Eamest NIF, Vipin Kumar Patiak, Wirs. | AT That pece and parcel of Rz-F-23% TR Floar, Witk Super Bull up Areal  Rs.22,20,078]- (Rupees Twenly Two | 26-Sep-| 09-Dec- Indian I?:ank, secured Creditor, will be sold on "As is Where is" "," As is what is", and" Whatever
No Legal Heir(s) Legal Rep. i ok o e Physical) Mo Sonam Devi Admeasuring 504.00 Sq.Ft. and Carpet Area Admeasuring 403.00 Sq.Ft. Gali  Lakh Twenty Nine Thousand Seventy| 2022 | 2022 there is" on 16.01.2023 between 10:00 AM TO 02:00 PM, for the recovery of dues to the Indian
s i 0 .._3? ; E 1.1|!|-I[|E|;|j|;|[|_l ( Prospect No IL10050355 ) | No-3, Raj Nagar-II, Palam Colony, South West Delhi, Delhi, India, 110045. Eight Only) Bank, Secured Creditor from the fo"owing Borrower(s) and Guarantor(s)_ The Reserve Price and
HHFDEL | RAHUL SON OF MADAN 1afnizoa ; Physical 5— M. Ghanshyam Tiwari, Mrs.”| AT that piece and parcel of Propery No. 39-B, Second Floor, Area  Rs.22,50,135/- (Rupees Twenty Two | 26-Sep-| 09-Dec- Earnest Money Deposit (EMD) of the respective property/ies is furnishing below.
HOU1300| LAL, KOMALWIFEOF | Rs. 2717.761- Posspssion | - 140000/ Sonam Kumari Admeasuring 382 Sq.Ft, Carpert Area and 450 Sq.Ft Super Built-Up Area) Lakh Fifty Thoudsand One Hundred | 2022 | 2022
001352 RAHUL as on 121122022 ( Prospect No IL10047152 ) | Block-B, Ram Nagar, Om Vihar, Uttam Nagar, West Delhi, Delhi, India, 110059 Thirty Five Only) Last Date and Time for submission of EMD amount is : Date 12.01 2023 upto 5:00 P
Desr:nptrnn t:IF F'rqperty First Flnanr-.-.rmvul rm:.fnghls bult on proparty bearing f-lu D- E?-t -t {okd Mr.Ramesh, Mrs. Krishna | All that piece and parcel of Prop No- A-116, 2nd Floor withouf Rs.16,79,4301- (Rupees Sixteen Lakh| 21-Sep-| 09-Dec- Name of the Type R :
Plot No-3) Khasra No. 5411172, situatad in the area Village- Palam, Calory knawn as Raj Nagar- 1 ( Prospect No 1L10024741 )  roof rights, Khasra No. 904 to 914, admeasuring 450 Sq. Ft.; Seventy Nine Thousand Four Hundred 2022 2022 BorrowerlMortgagorl Detalls Of the Mortgaged of
Palam Colony, New Delhi-110077 with one small car parking <pace on 82 floor area (area Gulab Singh, Uttam Nagar, West Delhi, Delhi, India-110059. Ninety Only) . Property Posgp3
Measuring 501 5. Yds.) Bounded by Morth; Plot No. D-224 B, East Plot No. 4, South 10 . wide MMr. t((;hem Sli{ngh,t ﬁ!jl that piecAeMangpaFrtce(l; ot:/t\Kptno1 éATmhuFllya SMun -4g2¢0§hArea RFs.:tZ,tltz4,51T6£1- (RupejeEITwelillvedLaEh 14-Sep-| 09-Dec- Guarantor & Address. 5
Gah. Wast Piot Mo, 0-224 C rs. 3anga Rawa measuring 454.54 5.1, LarpetArea, oor Migsun koot, Rhasrg  Forty Four Thousand Five Rundred | 2022 | 2022 NewA ra Branch (Address: C-2/48, Grieves Complex, Kamla Nagar, Agra) Ph
e Lo TJ_ : = s - - : ( Prospect No IL10005556 ) | No.5/4/51, Rajnagar Extn., Ghaziabad, Uttar Pradesh, India, 201010 Sixteen Only) g ( ’ pex, gar, Agra) Phc
Ierrlrtli-_a_rldcnlt}_r:tlltlnn. ) The :I_r_n_:-'&«,.ﬂbfd_'er-:le.. SL:I Form and il and cond "?mnrslaﬂ i M. VikramYadav, ATl that piece and parcel of: Property No B-105, measuring  Rs.31,95,651/- (Rupees Thirty One | 13.Sep-| 09-Dec- H. No. 13 (Part of P|°t_ no. 13), N_e Rs. 16.06.2021
be availeblz with the Branch Cffica: 27, Comenunity Canire, Basant Lok, Vasanl Viher, Mew Dalke- Mrs. Anuradha Yadav o Lakh Ninety Five Thousand Six Suhel S/o Sallmuddln Ashok Nagar, Lohamandi, Panchkuyran ol 17,50,000/+
srfipbicepyn efordadiulfi Sl il , | 450 sq. ft, Old No, 1049/8 Khasra No 90/1 Min Village . : 2022 | 2022 Rs. 18,43,165/;
10057 . babwaen 10000 &.m. 0500 pom. onany workng day. 2) The immayvable propary shall nal Mrs. RachnaYadav R ) ) Hundred Fifty One Only) vide R/o: f Road Agra Boundaries are: East-Rasta o i
b sold Delow fe Reserve Price. 3) Bid increment amount shall be Rs.10,0000 (Rupees Ten ( Prospect No KhajooriKhas In The Abadi Of B Block Gali No 11} prospect no. 948361 and is o: H.No. 13 (Part o 17 ££10 inch Wide & Exit. West. Nala] 2 Rs. as on
Thousand Only). 4) A% the bids! tenders submitted for the purchase of the above progerty shall be 048361 950611.) KhajooriKhas, lllaga, Shahdara, Delhi, 110094, India Rs.98,463/- (Rupees Ninety Eight Plot no. 13)’ New Ashok Inc ide Xit, Vves - alay = 1,75,000/1 07.12.2022
accompanied by Eamest Mansy a5 menlioned above by way of a Demand DraR favouring the ; Thousand Four Hundred and Sixty . | North- Part of Plot no. 13 Mohd. Rizwan| 9 R + interest
,, - T G R i it by A 4 Three Only) vide prospect no 950611 Nagar, Lohamandi, £ S.
HERD HOUSING FINANCE LTD." payable at Delhi. The Demand Drafts will ba ralum %o he NPT Cradalia T : : e Sy T il ) South-Part of Plot no. 13 Seller. S 10,000/-| & others exp.
unsuccasshul bidders after auction. 5) Tha highast bidder shall be declared as successful biddar r. Nishant Chandellya, Mrs. | All that piece and parcel of : R-29, Kh. No-471, Ground Flooff = Rs.20,90,167)- (Rupees Twenty | g2.gep-| 09-Dec- Panchkuyian Road, Agral  property Id No: IDIB5959SUHAILO1 | &
: 2 et b ik ; ; Amika, Dr. Nishant Ayurveda | . . . . Lakh Ninety Thousand One Hundred 2022 2022
prowided always that he'she is legally quaied fo bid and provided further that the bid amount is not - ; without roof rights, admeasuring 200 Sq. Yds., Rita Block| ~a: ; T —
; : i lebion ! st e Clinic, Mr. Vikas Sixty Seven Only) vide Prospect Smt. Seema Agarwal W/d H. No. 56, Triveni Vihar, Near Kalindi Rs 08.06.2018
kass than the rasenva price. It shall be the discretion of the Authorised Oficer to deciine! acceptance ( Prospect No 944968 & | Shakarpur Khas, Shahdara, Delhi, India-110092. No. 944968 & Rs.1,11,601/- s O - NO. 90, , a 13.69.000/ -
of the highest bid when the price offered appears so dearly inadeguate as Lo make it inadvisable b 953800 ) (Rupees One Lakh Eleven Shri Sriniwas Agarwal, Vihar 100 Futa Road, Agra, Area: 81.09| ¢f 19,959,999/t R 18 16,2861
o s0.6) The prospective bidders can inspect the praperty on 05-Jan-2023 between 11.00A.M and ghlousalgd lS)rx Hund{eﬁ agds?%%% Shri Sriniwas Agarwal S/g Sq Mt, in the name of Mrs. Seema % Rs. ason
200 P-Mwith price appointment. 7) The persan declared as a successiul bioder shall, immediately | . nly) vide Prospect No. Shri Omprakash Agarwal,| Agarwal, Boundaries are: East-15' Wide| =| 1,37,000/1 08.12.2022
afler the daclaralion, daposil 25% of the amount of purchase monay’ highest bid which wauld Mr. Sushil Kumar Jha, All'that piece and parcel of Flat No. 8, 1st Floor, Constructed Over Khasra Rs.14,06,434/- 19-Sep-| 09-Dec- All Rlo-1: H No. 56 Road. West- Rasta 25 Feet Wide. North +int t
imclisde EMD amount 1o te Authorised Officer within 24 Hrs. and in default of such depesa, the Mrs. Beena Jha, Jha | No. 1064, admeasuring 597.55 Sq. Ft. (Carpet Area) & 703 Sq. Ft. (Bulf (Rupees Fourteen Lakh Six Thousand| 2022 | 2022 ! WO - 994 Road, vvest- nasta eel vvide, Nortn- -g Rs. Interes
it el Tty b oo el A ctiony sl e Al i Advertisers Up Area), Situated At Awagarh Udhyan Purana Nari Niketan , Newl  Four Hundred Thirty Four Only) Triveni Vihar, Near Kalind] House of Jawar Singh, South- Nothing 10,000/-| & others exp.
progerty shall forthish be put o fresh auction’ sale by private ireaty, 8) In case the initia! deposit i3 . , >
g 5 - i 2 ( Prospect No 932994 ) | Adarsh Nagar Ward-Hari Parwat, Agra, Uttar Pradesh, India-282001 Vih 100 Futa Road
made a5 ghove, the balance amaunt of the purchaser money peyable shal ba paid by the purchaser . inar uta Road, Property Id No: IDIB5959SEEMAO01 n
o the Autheesed Officer an or balara the 15th day frem tha dabe of confirnation af the sale of the MMI'. Sug"t t?]umaDr, Mrsc.;rﬁésgu, Allthat piece end parcel of : Property No.-C-1/295, Ga-li No.5 Rs.fZi,(ﬁO_,l_Sﬂl-t (I?.lrj]pees wa.?ﬂty Wol 19-Sep-[ 09-Dec- Agra, R/o-2: 15/56 B.B,
propery, exchisive of such day ar f the 15t day be  Sunday or other holiday, then on the firstoffie Spors { Prospect No 927817 2% 2dmeasuring 565 Sq. Pt (Land Avea) & 124185 Sq. Pty =31 fElo o gny vide. | 2022 | 2022 Nai Basti, Hathras Road,
day after the 15th day, 9) In the event of default of any payment within the period mentioned abowe, & 929157 (Carpet Area) & 1343 Sq. Ft. (Built Up Area), Kh. No.-153, progpect No. 927817 & Rs.96,248)- Agra, R/o-3: Vinod Vihar
he progesty ehall be put to fresh auction' sale by private trealy. The depasit mcluding EMD ehall Village Khajoori Khas Colony, Shahdara, Delhi, India-110094| (Rupees Ninety Six Thousand Two c/ ’ B .Sh N
stand forfeited by Here Housing Finance Lid and the defaulting purchasar shall lose all claims i the Hundred Forty Eight Only) vide 0 beer op Near
propey. 10) The abave sale shall be subject to the final approval of Hero Housing Finance Lid, 11) . _ _ Prospect No. 929157 Kalindi Vihar 100 Futa
Dietails of any encumbrances, known to the HERD HOUSING FINANCE LTD, fo which the praparty Mr. Evaran Singh, All that piece and parcel of :Part Of Plot No. 34, Admeasuring  Rs.15,58,061/- (Rupees Fifteen Lakh | 21.Sep-| 09-Dec- Road, Distt. Agra.
i liable: Mol Known. Claims, il any, which have bean puf fareard o Lhe property and any ather Pl!VlrS' Rét)er‘?a ;2?5%8 & | Carpet Area 520 Sq. Ft, Part Of Khasra No. 140, Mauza F\llﬁz EE]rht Thoﬂsﬁndsilsxst%sonﬁdoéﬂy) 2022 2022 ’ - - :
knawn particulars bearing onils nature and vakie: Mol Knrown 12) Inerested parties. are reguested ( °5p%§67§4) , , 2'33 20?ﬁ‘{§ﬁpe§; Two Lak?t Thirtsy' Mr. Jitendra .S : ng_h Plot/House/No/Flat/ No. 42/2 Khasra No 3] Rs. 05.10.2018
o ||||:r|f'||l onfirm the sigt Jb:"‘:ll and othar dues like Sa Eslpfurlﬂl'lr iax, Eleciric ||||| du=s, and :--r.-ﬂl:'lll' Kehral, Agra, 282001, Uttar PradeSh, India. Nine’Thousand Two Hundred Seven Slkarwar S/O Sh” Sudh|r 2121’ Nagla Mahadev’ Near Nagle o 9,00,000/' Rs. 21,79’698I.
dues, from tha respective departments  offices. The Company does not underiake any responsibility Only) vide Prospect No. 946754 Singh, R/o: Plot/House/| Rambal, Mauza Naraich Tehsil-Etmadpur, % Rs. as on
of paymental any dues-:rnlt_n: Frme"f‘".”* TOS af 1%, i any, shall be payabie by e hikghrest Didder Mr. Rahul, Mrs. Munni Devi, | All that piece and parcel of : Appt no SUN -3 -12A03, carpet area Rs.15,43,001/- [ 20-Sep-| 09-Dec- No/Flat/ No. 42/2 Khasra| Distt. Agra-282006, Admeasuring: 125.41 = 90,000/- 11.12.2022
owver the highest declared bid amound, The payment nesds to be deposded by the highest budder in Mr. Sohanvir 484.70 sq. ft., super built up area 675.00 sq. ft., 13th floon  (Rupees Fifteen Lakh Forty Three No. 2121, Naglal Sq Mtr, Boundaries are: East-South:-25 :
, , 2022 | 2022 q Mtr, o R + interest
e PAN ofthe company and the copy of the challan shall be submitted o the compary. 14) Szlz s ( Prospect No 785272 ) | migsun roof , khasra no 5/4/51 , Rajnagar Extn., GHAZIABAD, Thousand One Only) Mahadev, Near Naglal Fit Wide Road, West- North:-Plot No. 42 & S.
slriclly subject io he terms and conditions mcomporatiad in this adverlisemant and in o the prescribied Uttar Pradesh, INDIA-201017. Rambal i\/lauza Naraich| (SH. PAPPU "12/3) North West' P|0.t of 10,000/-| & others exp.
It-*r_m:r.‘-:nn. 15) Thi succassiul erdEr:'erdras:,-r ghall bear all stamp duty, reqislration chE. ad Mr. Manish Narang, Mrs. Ekta | All that piece and parcel of First Floor, Super Built Up area Rs.62,18,090/- (Rupees Sixty Two | 20-Sep-| 09-Dec- TehsiI-E’tm adpur, Distt] Ch ' Singh. S t’h East- Plot ) 49/ 0
incidental expenses for getiing safe cerlificate registered as applicable as per law. 16) h e Narang, Paradise Steps | 939.00 sq. ft, Plot No.Shakti Khand-IV/47, Colonyl Lakh Eighteen Thousand Ninety Only)l 2099 | 2022 pur, | Lharan singn, south-£ast:- Flot no.
Autharised Officer has the absciute right o accept or reject the bid or adjoum | posipana / cancel the (Pros ect No 781776 & | Indi Gh, iabad. Uttar Pradesh.201010 ’ against Prospect No. 781776 & Rs. Agra-282006, Nitin Goyal & Sachin Kumar Jain Land.
lendar withoul assignng any reasen thareal and alsa to modily any terms and conddions of thes sake P ndirapuram, Lhaziabad, tlar Fradesn- ' 8,32,031/- (Rupees Eight Lakh Thirty Property Id No: IDIB5959JITENDR1
o oG ok it R " P 943000 ) Two Thousand Thirty One Only) .
wWithou! any prior notice. 17) Interestad bidders may contact Mr. Raj Mishra 3l Mob. No, 9971808985 against Prospect No. 943000 - . .
m".n[-rnmfe_qnljrg |'1|:||:||:|,‘.'|_'||1 to E |:||_'_| FIM:.Dr mad on maﬂdigmsm@hﬂmhﬁ COm ﬂ!l' mm“mipﬂ |he : Y p : : . Date f E'Auctln 16-01 -223 between 10-00 A to 02-00 PM .
accownt o, of property/barmawer, Mr. Chandeshwar Kumar, | All that piece and parcel ot Flat No. UG-1, Upper Ground EiRrsrtA%g(s"l'sh%?ul;ngg%?\?: Lfdlr:tgrzg LSaemn 16-Sep-| 09-Dec- Bidders are advised to visit the website (www.mstcecommerce.com) of our e auction
30 DAYS SALE NOTICE TO THE BORROWER 'GUARANTOR/MORTGAGOR Mrs. Prit g;fl‘ﬁ:&]’v'r- Manoj | Floor RHS Side, admeasuring 332 Sq. Ft. (Carpet Area) & gozly) vide Prospect No, 7561678 | 2022 | 2022 serviceprovider MSTC Ltd to participate in online bid. For Technical Assistance Please call MSTG
The abowe mentioned BarrowenMorigagariguarantors. are hareby noticed to pay the sum as Mr Ratneshwar Prasad | 1S9 Ft. (Super Built Up Area), Plot.No-63A & 64, Khasra - Rs.1,38,566 (Rupees One Lakh Thirty HELPDESK No. 033-22901004 and other help line numbers available in service providers help
menkioned in Demand Noica under sechion 13(2) with a5 0n dae inferest and expenses befor the ~ Singh No. 66/8, Village - Hastsal, Block-G, Phase-5, Om Vihar, E'%htlT)h"-‘fan Five '}"ﬂ‘dr%‘éssg’;%’ E'X desk. For Registration status with MSTC Ltd, please contact ibapiop@mstcecommerce.com and
o R T oAy " , = Indin. nly) vide Prospect No. : o ’ e
TNy L Lo e MR (Prospect No 756167 & | Utom Nagar, Delh, Inda-T10059 Rs.2,79,756- (Rupees Two Lakh Sevent for EMD status please contact ibapifin@mstcecommerce.com.
s e T YU _ 885676 & 922555 Ning Thousand Seven Hundred Fifty Six - i iti isi
For ?mned terms and conditions of the sale, piease refer to the link provided in Only) vide Prospect No. 922558 Et?r p;;)l;))erty detalljs ?nd plho.tfegrte_tph of ttlret p(:ort)ert%;] end a#c;tlon Iterms andtcotndr:tlcl)nsllplease VElt
h'_le_?r:"-'-‘31-"*mh""“e’lDWFEJ“"WF"__MWW@”‘WF'W on Hero Housing Finance For, further details please contact to Authorised Officer at Branch Office: Office No 1, First Floor, Mahaluxmi Metro Tower, Plot No. C -1,Sector - 4, Vaishali, Ghaziabad, ,—an, an ‘ or clariica I’OI‘\S. relatea 1o this portal, please contact nhelp line number
Limited ( Secured Creditor's] website i.e www.herohousingfinance com Uttar Pradesh — 201010 / Plot No. 30/30E, Upper Ground Floor, Main Shivaji Marg, Najafgarh Road, Beside Jaguar Showroom,Moti Nagar, New Delhi / Plot No.98,Udyog 18001025026" and ‘011-41106131". Bidder are advised to use Property ID Number mentioned above
For Hero Howsing Finance Lid, Vihar, Phase-IV, Gurgaon Haryana -122015 / A-1C & A-1D, 2nd floor, Noida Sec16, Noida, Gautam Budh Nagar - 201301 / Unit No 309, Third Floor, Padam Business while searching for the property in the website with https://ibapi.in and www.mstcecommerce.com.
Date: {4-Dac-2022 Authorized officer Park, Plot no. INS-1, Sector 12A, Awas Vikas, Sikandra Yojna, Agra, 282007 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana. -
Place: Delhi Mr. Lakshay Chuttani , Mob- 9878829899 Place: Delhi, Date: 14-12-2022 Sdl- Authorised Officer, For IIFL Home Finance Ltd. Date:- 14.12.2022 Place:- Agra Authorized Officef
Email;assetdisposali@herohil.com
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